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SHRI K. RAGHU RAMAIAH, I
object to it. It amounts to a censure
motion

MR, SPEAKER Those who are 1n

favour of the adjournment motion
may please rise in theyr seats

I find the numbei 1s more than 50
The motion 15 admitted We wil] take
it up at 4 O'clock,

1130 hrs
PAPERS LAID ON THE TABLE

REPORT oF ELEcTioN COMMISS1ON OF
INpIA oN FiFte GENERAL ELECTIONS IN
1871-72 anp Deumrtamon Commis-
SION ORDERS RE PARLIAMENTARY AND

AsSSEMBLY CoNsTIIUENCIES or
KERALA HIMACHAL PRADESH  AND
KaARNATAKA

THE MINISTER OF STATE IN

THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
NITTRAJ SINGH CHAUDHARY) I
beg to lay on the Tablc—

(I) A copy of the Report (Hind
version) of the Election
Commussion of India on the
Fitth Geneéral Elections 1n
India 1871-72 Narrative and
Revective Puri [Placed in
Library Ser No L1-8370/74)

(2) A copy edch of the following
Orders (Hindi and Enghsn
versions) of the Deliimitation
Commussion under sub-se(
tion (3) of section 10 of the
Delimitation Act, 1972

(1) Order No 18 of the Delimi-
tation Commussion in res-
péct of the delimitation of
parliamentary and assemb-
ly constituencies in the
State of Kerala, published
in  Notiflcation No SO
436(E) in Gamette of India
dated the 27th Julv, 1974

() Osder No. 19 of the Delimi-
tation

on Commussion in
respect of the delimitation

BEPTEMBER 3, 1%
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ol par ; and
assembly constituencies in
State of Himachal Pradesn,
published in Notifications
No. SO 481¢(E) in Gazette
ot India dated the 3ist
July, 1974,

Order No, 20 of the Dels-
mitation, Commuision in
respect of the delimitation
of pailiamentary and as-
sembly constituencies m the
State of Karnataka, publ-
shed 1n  Notification No
S50 479(E) in Gazette of
India dated the 5th August,
1974 [Placed wm Library
See No LT-8371174)

(1)

NotwFcarions uwmmir Customs Acr,
1962

THE MINISTER OF STATE 1IN
THE MINISTRY OF FINANCE
(SHRI K R GANESH) 1 beg to
lay on the Table a copy of the follow-
ing Notification (Hindi and English
versions) under seclion 159 of the
Customs Act, 1962 —

(1) G 8 R 37(E) published in
Gazette of India dated the
20th  August, 1874 togethe:
with an explanatory memo-
randum

(2) GSR 380(E) published 1n
Gazelte of India dated the
28th August 1974  together
with an explanatory memo-

randum [Placed m Library
see No [LT-8372174]

ReporT oF CommmssgoN oF INQUIRY
INTO  DIRSAPPERANCE OF NEAN
Subnig CHANDEA Bosr AND Reromi
ON POLICE FIRING aT Limeor In
Surksoea Nacas, Dmtricr

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): Lbeg 10 iy on the Tahie—
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(1) A <opy each of the follow-
ing documents (Hindi and
Enhghsh versions) under sub-
section (4) of section 3 of the
Commssion of Inqury Act,
1852 —

(1) Report (1874) of the Com-
mission of Inquiry into the

disappearance of Netaj
Subhas Chandra Bose
(1) Memorandum of Action

tuken on the Repoit [Placed
in Library See No LT-83]
73 14)

(2) A copy cach of the following
documents (Hindi version)
undel sub section (4) of
section 3 ot the Commussion
of Inquiry Act, 1852 1cad
with clause (¢) (i) of the
Proclamation dated the 9th
Februaity 1974 wssued by
the President in relation 1o
the Stale of Gujaiat —

(1) Report on the inexdents and
police finng ot Lambdi m
Surendrnagar Distriet on
the 27th April 1973

(it} Memorandum ol Action
takin on the Report
{Placed 1n Library See No
IT 8374 74]

SHRI SAMAR GUHA (Conta) Sn
Government hns debbeiately delayed
the placang of the Netan Enguiry
Commission Report

MR SPEAKER It is already lad

SHRI SAMAR GUHA 1 am draw-
ing yow  attention to Iltem No 3
about the Netaji Enquiry Commission
Report whith has been pluced before
this House This report has been pul-
posely delayed, the news has been
leaked oul to certain newspapers and
the deausion of the Cabinet has also

, been leaked out to the Press 1 am
473 this—T said this on an earhiel

thar 1T believe that Neta,:

{4 stlif alive Sir, today 1 swear in the

BHADRA 12, 1888 (SAKA)
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name of God to declare in thus House
that I have come to know that Netaji
19 stil alive I assure my country men,
from Peshwar to Chitagong that their
beloved leadey will be  with  them
again  Su, for tmg treachery which
hag been tommitteq by this Govern-
ment, for this conspiracy which has
been commutied by this Government,
he or she will have to pay for it. 1
assure my countiymen that Netan is
still aive 1 say <gain Long hive
Netayi and Netajt 15 ahive’ A greal
treachery has been committed by this
Government, a great conspiracy has
Leen commitied by this Government,
aguinst the greatest Samnt patriot of
India the greatest revolutionary of
India I again declare in the name of
God that 1 have (ome to know that
Netaj: 15 stil] alive Long live Netap

RrviEew anp AnNvaL RFrORT OF THF

TrADING CORPORATION OF INpma LTD

CAL(TTA FOR PERIOD ENDFD THE 3lgT
MarcH 1873

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A C GRORGE) I beg to lay on the
Table a copy each of the following
papers (Hindy and English versions)
under sub section (1) of section 619A
of the Companie~ Act 1950 —

(1) Review by the Government
on the working of the Tea
Trading Corporation of
India Limited Calcutta for
the period ended on the 3lst
March 1973

(2) Annual Report of the Tea
Trading Corporation of India
Limited, Calcutta for the
period eded on the 3lst
March, 1873 along with the
Audited Accounts and the
comments of the Comptral-
ler and Auditor General
thereon [Placed w Labrary
See No LT-8375(T4]



